
  



ANNEXURE – I 

Posts proposed to be filled up in FSSAI on transfer on deputation basis  

(including short term contract)   

 

Post 

Code 

Post/ Pay Level No of 

Posts 

Eligibility/experience 

17 Deputy Manager 

(IT)/ Pay Level-10 

(56100-177500) 

03 Officers of the Central Government or State 

Governments or Union Territories or Universities or 

Recognized Research Institutions or Public Sector 

Undertakings or Semi–Government, Statutory or 

Autonomous Organisations:-  

 

(i) Holding analogous post on regular basis in the 

parent cadre or department; or  

(ii) With three years regular service in the grade 

rendered after appointment thereto on a regular basis in 

the Pay Level 7 or equivalent; and  

 

with relevant experience and possessing B. Tech or M. 

Tech in Computer Science or any other related 

Engineering Discipline or MCA or Bachelor’s Degree 

in Relevant field. 

 

18 Assistant Manager 

(IT)/ Pay Level-7 

(44900-142400) 

01 Officers of the Central Government or State 

Governments or Union Territories or Universities or 

Recognized Research Institutions or Public Sector 

Undertakings or Semi–Government, Statutory or 

Autonomous Organisations:-  

 

(i) Holding analogous post on regular basis in the 

parent cadre or department; or  

(ii) With five years regular service in the grade 

rendered after appointment thereto on a regular basis in 

the Pay Level 6 or equivalent in the parent cadre or 

department; and;   

 

with relevant experience and possessing B.Tech or M. 

Tech in Computer Science or any other related 

Engineering Discipline or MCA or Bachelor’s Degree 

in Relevant field. 

 

 

  



Certification by the Employer/ Cadre Controlling Authority 

The information/ details provided in the above application by the applicant are true 

and correct as per the facts available on records. He/she possesses educational 

qualifications and experience mentioned in the vacancy Circular. If selected, he/she will be 

relieved immediately. 

2. Also certified that; 

i)  There is no vigilance or disciplinary case pending/ contemplated against 

Shri/Smt.______________  

i i)   His/ Her integrity is certified.  

iii)  His/ Her CR Dossier in original are enclosed/photocopies of the ACRs for the last 5 years 

duly attested by an officer of the rank of Under Secretary of the Govt, of India or above are 

enclosed. 

iv) No major/ minor penalty has been imposed on him/ her during the last 10 years Or A list 

of major/ minor penalties imposed on him/ her during the last 10 years is enclosed. (as the case 

may be). 

 

 

 

Countersigned 

______________________________________________ 

(Employer/Cadre Controlling Authority with Seal) 

 


